
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

 

ORIGINAL APPLICATION NO. 603 OF 2023 

 

IN THE MATTER OF: 

 

Aadesh Kumar Yadav                   ….PETITIONER                                              

VERSUS  

State of U.P. & Ors.   ….RESPONDENT  

               

AMENDED MEMO OF PARTIES (As per order dated 05.02.2024) 

 

Aadesh Kumar Yadav                 ….PETITIONER  

 

VERSUS 

 

1. Member Secretary, Uttar Pradesh Pollution Control Board 

Building No. TC-12V Vibhuti Khand,  

Gomti Nagar Lucknow-226010 

Email: ms@uppcb.in/ feedback@uppcb.com             (Respondent No.1) 

2. District Magistrate, District Moradabad 

Email: dmmor@nic.in/ commor@nic.in                                        (Respondent No.2) 

3. National Mision for Clean Ganga 

Through its Director, 

1
st
 Floor, Major Dhyan Chand, National Stadium, 

India gate, New Delhi, Delhi-110002 

Email: admn.nmcg@nic.in                                                             (Respondent No.3) 

4. Hindustan Petroleum Corporation Limited 

Through its Administrative Director, 

17, Jamshed Ji Tata Road, Mumbai-400020 

Email: corphqo@hpcl.in                                                                 (Respondent No.4) 

5. Gas Authority of India Limited 

Through Its Chairman 

Email: jyotik@gail.co.in                                                                 (Respondent No.5) 

6. Irrigation Department of State of Uttar Pradesh 

Through The Secretary 

Email: idcincididuplu-up@nic.in/ 

            Psecup.irrig@nic.in                                                             (Respondent No.6) 
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